
“Army Law College Pune National Elocution Competition
2019”  on 21st December, 2019  (Saturday) at ALC Campus
Pune

Rules

1. Student participants will be required to carry their identity cards. 
2. The maximum time limit for speech shall be 10 Minutes. Exceeding

time limit may lead to deduction of marks. A one-minute warning
will be given.

3. The speaker is  expected to memorize his/her speech, and is  not
allowed to  read any part  of  the  speech from papers,  notes  etc.
Reading verbatim from notes/papers is not permitted. 

4. There may be minimum 2 and maximum 3 judges for judging the
competition.  The  judges  may include  academicians,  lawyers  and
journalists.

5. MARKING CRITERIA: 
 Contents and Analytical Ability - 40 Marks
 Oratory skills - 30 Marks
 Clarity and Originality of Thoughts - 20 Marks
 Confidence, Demeanor and Presentation Skill - 10 Marks

6. The average of the marks awarded by all judges shall be calculated.

7. The decision of the judges shall be final and binding.

8. If  there  is  any  situation  not  contemplated  in  the  rules,  the
organizer’s decision on the same shall be final.

For further clarification, you may contact Dr. Manisha Shinde
(Mobile  –  7972320245  /  9923428182);  Ms.  Raashi  (Mobile
9414791090); Mr. Pratyush Singh (Mobile 8287625199)

First Prize: 30,000 Rupees, Trophy and Certificate;  Second Prize: 20,
000 Rupees, Trophy and Certificate; Third Prize: 10, 000 Rupees, Trophy
and Certificate

Any student pursuing 5-Year Integrated B. A, LL. B or B.B. A, LL. B or B.
Com, LL. B Programme from any recognized Law College/Law School in
India shall  only be eligible to participate in the Competition. Each Law
College/Law School can nominate  minimum one and  maximum three
students to participate in the elocution competition.



Registrations  will  open  on  22nd  November,  2019 (11  am onwards)  and
Close  on  28th  November  2019  (5  pm).  Only  the  first  25  students
registering via email along with scanned copy of nomination letter signed
by the Principal/Director/Vice Chancellor on or after 22nd November, 2019
(11  am  onwards)  but  before  28th November  2019  (5  pm),  shall  be
permitted to participate in the competition.

The student  participants  are  required to  register  by  sending an    email
along  with  scanned  copy  of  the  official  nomination  letter at:
manishashinde.alc@gmail.com Please  mention  the  name  of  the
participant student/s, his/her/their address, mobile number and email ID.

No mail for registration sent before 22nd November, 2019 (11 am) shall be
considered. The list  of  first 25 students successfully registering for the
competition, will be published on 29th November, 2019.

Registration Fees: Only 500/- Rupees (per student participant) payable
after the registration is  confirmed on 29th November,  2019.  A Demand
draft  of  500/-  Rupees  drawn  in  favour  of  “Army  Law  College,  Pune”
payable at Pune should reach us through courier/speed post before 14th
December, 2019.

Army  Law  College  will  provide  for  free  Breakfast  &  Lunch  for  all
participants on the day of the competition i.e. 21st December, 2019. Free
Dinner on 21st December and free breakfast on 22nd December morning
will  be  provided  only  for  outstation  participants.  Free  accommodation
(only  for  Outstation  Participants)  will  be  provided  by  ALC  Pune  in  its
hostels  situated on the ALC campus for 2 nights from 20th December,
2019 evening to 22nd December, 2019 morning. No TA/DA shall be paid.

Topic  for  the  Competition:  “The  Freedom  of  Press  and
Electronic Media in India: Myth or Reality”

Warm regards,

Dr. Shashikant C. Hajare
Principal, Army Law College, Pune


